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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
Original Application No. 155/2024

In the matter of:
Mahavir Singh

....... Applicant

Versus

Govt. of N.C.T. of Delhi & Ors. .....Respondent(s)

ACTION TAKEN REPORT. ON BEHALF OF DELHI POLLUTON
CONTROL COMMITTEE IN COMPLIANCE TO THE ORDER
DATED 24.12.2024.

I, Ajeeta Dayal Agrawal, Additional Director, Delhi Pollution Control
Committee, 3th Floor, Block-B, IT Park, Shastri Park, Delhi- 110053, do

hereby solemnly affirm and state as under-

1. That, I am working as Additional Director, Delhi Pollution Control
Committee and am conversant with the facts of the present case on the basis
of record maintained by Delhi Pollution Control Committee in its ordinary

course.

2. That the present application was filed raising the grievance that illegal
burning and dumping of plastic and electronic waste is taking place at the
following locations:-

(a) Nerula Raod, Ranohola Extension, New Delhi — 110041
(b) Jharoda Kalan, New Delhi — 110072

(c) Bakkarwala Road, Mundka, New Delhi — 110041

(d) Tikri Kalan, New Delhi

Thls Hon’ble Tribunal was pleased to issue notices to all respondents to file

| o thglrreply/ response vide order dated 24.12.2024.
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4. That, in compliance with the order dated 24.12.2024, the DPCC officials
conducted an inspection on 16.05.2025 and 23.05.2025 at above mentioned

site. The following observations were made:

A. Nerula Road, Ranohola Extension, New Delhi-110041:

1. The inspection team visited Nerula Road, Ranhola (Coordinates:
28.661221°N, 77.039858°E). At this site a big plot measuring
approximately 2000-2500 square yards was observed with a tin shed in
the corner, where plastic scrap was found stored in very large quantity
in a unit. The site is located in residential area near Dada Ramher
Dharamkanta. A worker present in the unit informed that Sh. Jasbeer
Lakra (8178795530) is the owner of this site. He also informed that
their activity is limited to the segregation and storage of plastic scrap,
which is then transported to Bhiwani, Haryana for further processing.
No evidence of plastic burning was found at the site.

ii. In addition to the above coordinates mentioned above; 02 units namely,
M/s Arjun Plastic, Plot No. 76, ground floor, Village Ranhola, Nangloi
Pole No: MDKR-400, Near Harijan Basti, Delhi-110041 (email-

ariunplasticl@gmail.com) & M/s Shir Balaji Enterprises, House No.

176, Pole No. 36, Village Ranhola, Near Baimiki Mandir, New Delhi-
110041 were also found engaged in the similar activities as observed
from outside. However, the persons present did not allow the officials

to inspect them (coordinates-28.66123N, 77.03978E).

B. Jharoda Kalan, New Delhi:110072:

There was 01 coordinate provided by the complainant for this area. Along

with that 02 other sites were found and the findings area as below:

.. Several units were found engaged in the activity of storage and
segregation of plastic medicine bottles, syringes, etc. in an open plot in
residential area of Jharoda village (coordinates 28.66784N,
76.95431E).

;1 Several units were found engaged in the activity of storage,

™ fcransportation of plastic scrap in agricultural land in Baba Haridas

:"(ij‘!r‘e‘étanjali Enclave, Jharoda Kalan Village (coordinates 28.66708N,

" 76.95588E).
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iii. Huge amount of plastic scrap was found stored alongside the newly
constructed highway along Mungashpur Drain and BL Bhardwaj
Charitable Hospital Road in Baba Haridas Nagar, Jharoda Kalan
(coordinates- 28.662978, 76.960590 provided by complainant).

C. Bakkarwala Road, Mundka, New Delhi-110041:

i.  The team inspected multiple sites along and near Bakkarwala Road. A
large quantity of plastic scrap was found scattered along the roadside,
inside the drain and even on the ground meant for 'Chhath Pooja'
(Coordinates:  28.666820°N,  77.039024°E provided by the

complainant).

D. Tikri Kalan, New Delhi:

In this area, no coordinates were provided by the complainant. However, the

entire area was combed and findings are as below:

i. The team inspected various sites located on and around Firni Road,
Tikri Kalan and it was observed that there are multiple locations in
residential areas of Tikri Kalan where plastic scrap was found dumped
in a vacant plot alongside firni road (coordinates-28.66368N,
77.04223E).

ii. 02 units were found operational in the activity of "segregation and
washing of plastic scrap" and "storage and segregation of plastic
syringes and medicine bottles" in residential areas (surrounded by
several vacant plots) alongside firni road near Shamshan Ghat
(cremation ground), Tikri. These 02 units were being operated by Sh.
Shamsher (7827619510) and Sh. Rajbir respectively (coordinates-
28.68139N, 76.97281E).

iii. A large amount of Plastic waste was found dumped along the PVC
road, Tikri Kalan and on the water logged open plot along the road.

.7 (coordinates- 28.68491N, 76.96485E).

Avvery large well established PVC market, Tikri was found on DDA

S - land, where more than 50 units were present and all were observed to
~be engaged in the activity of "collection, storage, segregation and
transportation of Plastic scrap". Almost in the whole market area,

plastic scrap was found illegally dumped on the roads outside all of the
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units creating encroachment on public land and vacant plots
(coordinates- 28.67108N, 76.96709E).

v. Also, on the outer side of PVC market, Tikri Kalan, a unit M/s
Kaushiki Plastic was found engaged in the storage and segregation of
plastic serap, with trucks being loaded on-site. It was a very large
facility comprising multiple units operating within the same premises.
A significant quantity of plastic waste was being stored in open areas
without boundary enclosures (coordinates-28.67833N,76.96589E).

vi. Also, many other units found outside of the PVC market boundary area
engaged in the activity of storage of plastic scrap alongside Firni Road,
Tikri (coordinates-28.67911N, 76.97310E), Details of 02 unit owners
present at the site are as follows:

* Mr. Rahul (Contact: 9205476726)-engaged in storage and
trading of plastic scrap. |

* Mr. Naveen (Contact: 8178495873) and Mr. Vikas (Contact:
9910912984) — both involved in open storage of plastic waste.

vii. On agricultural land alongside Firni Road, Tikri, a unit was found in the
middle of agriculture fields engaged in the activity of plastic scrap
storage (Coordinates: 28.67423°N, 76.96000°E).

viii. At a location near PVC market, Tikri, plastic waste was found dumped
on vacant plot along the road and remains of burnt waste was found
(Coordinates: 28.66525°N, 76.95749°E).

ix. Many units (appox. more than 20) were found engaged in the activity of
PVC insoles/Shoes upper and soles/ soft PVC units were found on the
outskirts of PVC market, Tikri, along Firmi Road, near Shree
RamchanderJi Dharam Kanta. Very large quantity (several tonnes) of
PVC and rubber shoe soles were found kept inside the temporary
structure units, encroached on road, in open plots. Many trucks were
seen carrying these PVC/rubber soles in and out of the area. Almost in
the whole street, PVC/rubber sole scrap was found illegally dumped on

“the roads outside all of the units creating encroachment on public land

. "and vacant plots (coordinates-28.67766N, 76.96875E).

e Copy oft the inspection report dated 16.05.2025 and 23.05.2025 is enclosed
““herewith as ANNEXURE-1 alongwith its enclosures .
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5. That subsequent to inspection, a letter was sent to Commissioner MCD on
18.06.2025 interalia requesting to take immediate and necessary action as per
Master Plan of Delhi and action taken report be filed directly to this Hon’ble

Tribunal in present proceeding. Copy of the letter dated 18.06.2025 issued to
MCD is enclosed herewith as ANN EXURE-2.

6. That, DPCC has also issued a letter to the DDA regarding PVC market at
Tikri Kalan interalia requesting to take immediate and necessary action as
per Master Plan of Delhi and action taken report be filed directly to this

Hon’ble Tribunal in present proceeding. Copy of the letter dated 18.06.2025
is enclosed herewith as ANNEXURE-3.

7. That it is most respectfully submitted that due to judgment passed by the
Hon'ble Supreme Court in WP (C) 4677/1985 dated 07.05.2004, no industrial
activity can be carried out in non-conforming/ residential area of Delhi. The
Hon'ble Supreme Court vide order dated 04.11.2019 specifically cast
responsibility of closure on ifnpermissible activity on concerned Deputy

Commissioner of MCD. Due to above facts, complaint received from plaintiff

was forwarded to MCD.

8. That, in view of the above, the present action taken report may kindly be

i
DEPONENT

L, the above-named deponent, declare the contents of the present affidavit are true

taken on record.

VERIFICATION

and correct to the best of my knowledge based upon the documents and records

available in the office and nothing material has been concealed therefrom.

e | ?7 RUG aenr
.= Verified at New Delhi on this___day of July, 2025. . &&;

DEPONENT
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1. Narendra Kumar

1

File No. DPCC-HO13/4/2025-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 233140)
Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 07/08/2025 03:02 pm




165

1641130/2025/CMC 6 DPCC

7

File No. DPCC-HO13/4/2025-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 233140) .
Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 07/08/2025 03:02 pm




1641127/2025/CMC 6 DPCC

166

o

e O UBELI POLLUTION CONTROL COMMITILE

it
B f

| DEPARTMENT OF ENVIRONMENT (GOVT, OF NCT OF DELIT)
A & S PLOOR ISHT BUILDING KASHMERE GATE DELATI-6 |
visiC s nt z htpe/dpeedelbigovindedn

Tuspection Repoit

i, Name & Address of the Unit

2. Owner/ Partner’s Name & Contact
Details(Phone & E-mail)

3. Date of Inspection

4. Name & Designation of the Persens
contacted at the industry

5. Kind of Industry

6. Product & Capacity

7. Main Raw Materials
8. Water Polluting

Air Poliution

e

10, Details of Stack Height
(Furnace/Boilers/Others)

11, Type of Fuel Used
12. A. Source of Water Supply
B. Effluent Discharge

-

13. Status of Consent {If Any}

14, D.G. Sei(s) {if Any} -

15. Plot Area
16, Labour

17. Machinery

~

Mis . ,,Ccr.q\a.r,\i s

¥rogom .. te: 6. , Foopden. ; ey Delns
OO

................................

.............................................

..........................................

fbde, .%M,..f.‘!&..m’mc....' .............

YesNo ETP Installed : Yes/NG
v

YesNG ECS Installed : Yes/No

(Above G.L). .o (Above R.L)... 7T,

DIBMNDMC/DSIIDC/Borewell/Tankers/Cthers
» v
(a) Domestic/ Trade Effluent

[V
(b) Unit connected to Conveyance Systen: Yes/No

..............................

NoZ..Capacity....7....KVA. Acoustic: Yes/No
Stack Height...7...(Above G.L)......(Above RL)

.....................................
..................................................
............. Gackcsrevacenn

. ;333“&?14%} ek, 7D
<

.....................................................

4.&%‘09.5‘:3 e BN
........ \}x-y;..(v\-~,.p‘»»-..-¢-...'~-n-.,......,.....v.
3
File l\:l;o. DPCC-H013/4/ZOZS—Legal-DELHi'POLLUTION CONTROL COMMITTEE (Computer No. 233140)
Gene;ated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 07/08/2025 02:56 pm
# ) ) H




1641127y 2025/CMC 6 DPCC

)
womn

sty .
& [ .
Detait of Pover Connection ('if; . ‘%i‘ . ‘ ..t,i‘(,\}.‘}a ’; h .{’ "
v
Whethes Unit found in Uperation Yeaffal
Siatus of Reglstration under Plastic S LA U
Waste Management Rulex, 2016
; ~ Ve
Whether Generating Hazardous Waste YesiNo
Deialle about Hazardous Waste '\
{(x)  Siatus of Authorization {if
anyd o s
(t)  Display Board Provided Yes/No
() Whether Hazardous Waste Yes/No
is stored in Leak proof
container
(d}  Whether container marked with Yes/No
specified label .
(¢)  Whether container stored Kept Yes/No
in an isolated area
()  Whether Hazardous Waste is Yes/No
being stored on pucca floor &
" in covered area ‘
(2) Whether date on which storage Yes/No

began indicated on each
container

(h)  Whether daily record of
Hazardous Waste maintained in
Form-3

(iy Category of Hazardous
Waste as per the Schedules
LI and 111 of these rules

()  Authorized mode of disposal
or recycling or utilization or
co-processing etc.

(k)  Quantity (Ton/Annum)

Remarks (if Any)

HA

Yes/No

o Uy woed - ‘épcm\fvﬁ\ L R&\‘W\U J\S S’f\—\d&j )\“.Stw’%a 15.5\“&&?;»(‘( (:S'l"vt Wﬁ“’w&“ avdd
rep )

B o Ves v¥aed O

frim 0. m.\'m‘n

shag S

(i cigry bty Corderbiiny
”% M‘a\ N‘Y;‘ﬁya /g&j}a fooda, C-&{'M{-\\S [\A[s wv}‘wa /L;Qe;w»,;}f%iw&;:%_.

vo ~ 001 B~ oppiatoa dde D120
|

Loofe ber [/ leder k’ﬁmw{ “rd Ve f'm&’“&’ é“‘&“hy% '&Whﬁ? ard Vade f”m“e{‘?? '

e\r0g ¢ 5pny f*n’f\ré} .
€ Ot Gge M e ‘w*“;f*g; ‘% forv o frdevdopae J- Aven

ok

F (A Lk

~ : - Signatyess, Mare & O

officialy.

4 Nipun Benuxd
Jce TE

File No. DPCC-HO13/4/2025-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 233140)
Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 07/08/2025 02:56 pm

dgaatian of inspegting

fss

Shubham §inhg




1641130/2025/CMC 6 DPCC

2. Comfort X-INDIA

File No. DPCC-HO13/4/2025-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 233140)

168 "

Kilte: vg, Village Ranbais, Hanplol

Hojalgarh Road, How bl 4 10044

N

fit
i g

ks A

9

Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 07/08/2025 03:02 pm




169

1641130/2025/CMC 6 DPCC

Comfort -X India(W)
| 23.06.2025 05:00 prm
S712°N 77.03489°

10

File No. DPCC-H013/4/2025-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 233140)
Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELH! POLLUTION CONTROL COMMITTEE on 07/08/2025 03:02 pm




170

1641127 /2025/CMC 6 DPCC

(a3

<

ey

File No. DPCC-Ho13/4/2025-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 233140)
Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, D

tnaneeiion

ot & s 6w

wne & Address of the Unit

N e \Terre :
Cwand Periners Name & Cornitest

one & E-mall)

care of inspection

Name & Designation of the Persons
¢iniacied at the industry

oot & Capacity

i Row Materials :
et Fobiuting
Asr Follution

Deiails of Stack Height
(Furmace/Bollers/Others)

[ y -
YO GR Fuz! Used ot

e

i3

~uree of Water Supply

Lo
ry

eivent Discharge

Status ¢f Consent {If Any}- :

~N 7

v S A ey
1A, S\:..(S) {h .ALIAJ)’

;;;;;;;;;;;

5

| DRV FOLLHON CONTROL COMMITTEE
| DEPARTMENT OR ENVIRONMENT (GOVT. OF NCT OF DELI)
E HUR A FLOGR 1S 0 BING RASHMERD QATE DELALG

f visit ws a3 lotpfdoecdelbigovinicin

ES—

STEN

Faory i gef
WXL L)
s b,

12-[06 [203-

Perevasiertassburiieevetneme exoun

..?:9.9..334[ J\aa 2
T ™5 Red t_{\f_\;ﬁ Bour M\A?(\%f{g@f,_

...................... g

7 e
Yes/No ETP Installed : Yes/No

" e
Yes/No - ECS Installed : Yes/No

(Above G.L.).... 770, (Above R.L)...7T...

E\e—c\““*a ........................

/
DIB/NDMC/DSIDC/Borewell/Tankers/Otl wers
/ 3 i~ i~
(2) Donestic/ Trade Effluent

., G
(5) Uril connected to Conveyance System: Yes/No

PR R NN IREEET

o 2YY vrachive, 0
o e e

RN Teena, R Y AN he v rany

Cwﬁvﬁtpf’ ~ 6\

) Embsﬁ.é\.r.a Lecking ~og

ELHI POLLUTION CONTROL COMMITTEE on 07/08/2025 02:56 pm




171

1641127/ B8 s/CMC 6 DPCC g ; T
el v 1 Rt "(‘QO‘ vaes "~
4 3
- . ‘ ‘a o/ oo tASY
18, Detail of Power Cennection bds < /_\,,9”,\5‘2,...!.99‘.1\ AL
19 Whether Unit found in Qperetion ¥ es/iNo
20, Ge L. MALL
/
21 Whether Generating Hozardous Weste esito
22, Detalis about Hazardous Waste : » ’\
(23 Staws of Authorization {if
any} e
(b) . Display Board Provided : = Yes/MNo
(¢)  Whether Hazardous Waste : YaesiNo
i3 stored in Leak proof
copleiner
(@) Whether container merked with @ Vee/MNo
' specified Jabel
(¢)  Whether container stored kept Yes/No .
in an isclated arca MA-
() Whether Hazardous Waste is : Yes/No
being stored on pucca floor &
in covered area
(g)  Whether date on which sterage YesNo
began indicated on each
container

(h)  Whether daily record of Yea/vio

Hazardous Waste maintained in
Form-3

(). Category of Hazardous

 Waste as per the Schedules

11 and 111 of these rules

()  Authorized mode of disposal
or recycling or utilization or
co-processing ete.

(k)  Quantity {(Ton/Annurm)

Remarks (if Any)

DU tound sperdton) ndeackigly Vgt By Lok
\QF\C"! “’\) .
(2 Ot Veod olopmed DFC e Car\t:fn% ure\t(\%\irwé \/\va:) Ncﬁb\?{\v& no. BEYF UG-

ord oppBedden Jode S \S[623820A e cc\‘*\"?’t)% Tron Qm\s ova\ door M“"Mg fabhedon 2o

W Greg . WV ‘
UQ ey 2 MM@,\O% [ FARARS Feﬁ@&loymen¥xco¢,

C j”b"\ Qfl\\ﬁ QN{ 40"’"‘ V"‘G\P“"C‘)

© Wt Beg,

(N’%’ S
6(&‘5 W51° FAL%Y

Signatures, Name & Designation of inspeciing
officials.

Nipun benwaal Shublwm & nhy

File No. DPCC-HO013/4/2025-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 233140) Q E S -TE
Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 07/08/2025 02:56 pm




172

1641130/2025/CMC 6 DPCC

3. Roshan Fancy Steel Works

23
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‘ visit neai s hitpdpeegdelhigoviadedn

Tuspection Report

i Name & Addiesy af the Unjy

2 Owner/ Partner’s Name & Contact
Details(Phone & E-mail)

3. Date of Inspection

4, Name & Designation of the Persons

contacted at the industry
S, Kind of Industry
6. Product & Capacity
7. Main Raw Materials

8. Water Polluting

} 9. Air Pollution
; 10. Details of Stack Height
(Furnace/Boilers/Others)
11, Type of Fuel Used
2. A. Source of Water Supply

B. Effiuent Discharge

i3. Status of Consent {If Any}
14, D.G. Set(s) {if Any}

15, Plot Area

6. Labour

7. Machinery

File No. DPCC-H013/4/2025-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 233140)

Mis . Lqut ;U: . }:\am\‘:«; Qégp& e sians
Ha,do. A6, Uf‘\lﬁe Ronlion .t Pk

,AQ{.\CG . 7.1%@‘{1 oD uma

.....................................................

—
ETP Installed : Yes/No

Yes/z\fg

v v
Yes/No ECS Installed : Yes/No
(Above G.L)............ (Above R.L)..........

BN

DJ B/NDMC/DSU DC/BoreweiI/szkers/Othva's
(a) Doméstic/ Trade Effluent

"
(b) Unit connected to Conveyanee System: Yes/No

.........................................................
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s R N O L -,
18. Detail of Power Connection : ?)%c;v L & MNa-..l 0 . O ‘ \ L 6?) .........
e ‘m M V\"m\i A "
: N . , . VA
19, Whether Unit found in Operation : Yes/No AV S“”Q
20, Status of Registration under Plastic : YA S

Waste Management Rules, 2016

21 Whether Generating Hazardous Waste Yes/No
22, Details about Hazardous Waste : Y\
(@)  Status of Authorization {if :
any}y
(b) Display Board Provided : Yes/No
(¢)  Whether Hazardous Waste : Yes/No

is stored in Leak proof
container

(d)  Whether container marked with - Yes/No
specified label . »
(e)  Whether container stored kept : Yes/No H A/
in an isolated area
) Whether Hazardous Waste is : Yes/No

being stored on pucca floor &
in covered area

()  Whether date on which storage  : Yes/No
began indicated on each
container

(h)  Whether daily record of
Hazardous Waste maintained in
Form-3

Yes/No

) Categow of Hazardous
Waste as per the Schedules
LI and III of these rules

()  Authorized mode cf disposal
or recycling or utilization or
co-processing etc.

(k) Quantity (Ton/Annum)

Remarks (if Any)

® Uvﬂﬁf’w W\on\ Kl —‘\’\»e_.a@vv\\\‘\ \E\\’*’QQ vwan:) waeke .
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MM 34 e Aot 020l [2020 e v LR ETY 4\ N%)V‘\’ va\-mvr\g oItk .
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Lddop
614 .,
A ?5/ } Si gr%%%l@ &»”3‘; s

Name & Designation of inspecting

_ officials,
8 Nipon Beniwal  Shubom Shike
Jee TG
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4. Guru Nanak Udyog
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DELIH! POLLUTION CONTROL COMMITTES,
DEPARTMENT OF ENVIRONMENT (GOVT, OF NCT OF DELHI)
P& S RLOOR 121 BUILDING KASUMERE GATE DELITI-6
visit ue at 1 jdips/dpeedeliigovinic.in

e ) " &
Ingnection Wenort

ame & Address of the Unit : M/s P\‘S)QV&QKV(\% ........ s
Ploke 9., 292 Kb, aloe 22601
&;\\\UE’. Rarivla TQ%%Q\DS " Dely

............ P R L R R R R
R R

_ N L. 186

Cwasd Partier’s Naime & Contact : ”r‘d‘;) ,(,‘/. ed -?f‘f")"gﬁ" 4 DM_') BLTOEES
Pralisfhone & E-mail)

i, {;:“Q Gf}l?specﬁon A . '9"23[6[}:.5. .................. cesesees cxvernoen becnne

Neme & Designation of the Persons : Lﬁ.\%\’\ﬂé@d\x‘r'(.z‘é%%%oo\? )

comasted at the industry

Kind of inqusiry : [Aﬁ\(\ﬁ-.,.ihﬁawx’.&.&... e e,
Prozost & Copasity : 100?'\1’,'&%{ "‘a(anﬁv\éfkﬂ‘ﬁd ......
Viabs Row laterials : s, / 35 Rac oot
v Polluting : Y es/I\'%‘c/ ETP Instalied : YesiNo

. Alr Pollution L. Yes/’.’\‘o/ - ECS Installed : ch/]\jo/

Too.alis of Stack Height : {Above G.L.)..77...... (Above R.L).....==
{Carosce/Zoilers/Others) .

i, :/5/}: of Fuel Uscd i ¢---<EI\£C0 Tf”.)\.  RRRRELEE TP Cereereeneuniers

~

” 5 Yource of Water Supply : DIB/NDMC/DSIDC/Borewell/ Tankers/Gtivers
. - P
5, - fiuent Discharge : {a) Domestic/ Trade Effluent

(v) Urit connected to Conveyance System: \,'l'c?/z\"o

(c) Discharging into...... St

................... PR
N

. ¢
Suxus of Consent {If Any)- : Dhec e SISO

[

3.3, Set(s) {if Any} : .. No.D.Capacity...7...KVA. ~Acoustic: Yes/No

£
rekinery D Lc\mm“&l““"x"‘o\ ............

arEereeen e

L R R T T

« . 9
. .
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18. T
8 Detail of Power Connection S LN ol 100165 055 ...............
) . A Nl e < (’9\/

{9, Wiether Unit found iy Unacation ; V\C//‘

29 Kopipeg (of 13 et

S s of Renistration vader Plaglic : ﬁ‘A .......

Waste } Management Rules,

. -
L1 Whether Generating Hazardous Wosie Yos

o~
N
O
&
154
.J
&
in
o
o]
=
=

lazardous Wa aste

(®  Status of Authorization {if :
any}

A enfal
Yol

{b)  Display Boarg Providag

o

{c)  Whether H’zmxdom Waste : Yes/No
Is stored in Lepk procf
container

(d) . Whether container marked with - Yes/ Mo
specified label i
(&) Whether container stored kept : Yes/No

in an isolated area

O W hether Hazardous Waste is
being stored on pucca floor &
in covered area

{(g)  Whether date on wmcn stﬂ 2Es
began indicatad on cac
container

(k) Whether daily record of

Hazardous Wast° maintained in

Fox m-3

Yes/No

MA

(iy  Category of Hazardous :
Waste as per the Schedules
LIl and HI of these rules

(i) Authorized mode of disposal
or recycling or utilization or
co-processing cte.

(k)  Quantity (Ton/Annum)

H

Remarks (if Any)
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5. R.S. enterprises Plot No.292
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R.S. Enterprises
123.06.2025 05:56 pr
28.65754°N 77.03
692, Ranhola -
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o]

(95

10.

11.

12.

13..

{ A g 5

Name & Address of the Unit

Owner/ Partner’s Name & Contact

Details(Phone & E-mail)

Date of Inspection

Name & Designation of the Persons

contacted at the industry
Kind of Industry
Product & Capacity
Main Raw Materials
Water Polluting

Air Pollution

Details of Stack Height
(Furnace/Boilers/Others)

Type of Fuel Used

A. Source of Water Supply
B. Effluent Discharge

-

Status of Consent {If Any}

D.G. Set(s) {if Any}

Plot Area
Labour

Machinery

B

f DEPARTME

183

>

DELIT POLLUTION CONFROL, COMMITIRE

NT OF ENVIRONMENT (GOVT. OF NCT OF DELHY
LOORISBT BUILDING KASHMER L GATE DELI-6

LN us at s kttpy//dpecdelbigovi.nic.in

Inspection Report

wrs Lo Bdecpdies

.........

.............

Greound,. Y‘D” T%xf.”ﬁszf{\., . V‘%m
Rerdndavoser D0, delld, o)

............................................

............

..............................

.............

C.\a‘f‘f\v.é ol s%\‘p\?wv? . .J.Y.V\e«’s’xmss and vz

\"esto/

‘ Yesfl\]o/

[€M:2'g

. e
ETP Installed : Yes/No

|
ECS Installed : Yes/No

(Above G.L.).....7T... (Above R.L.).. =

..............................

DJ B/NDMC/DSIIDC/BoreweH/Tankers/Othes-s

'/
(2) Domestic/ Trade Effluent

(b) Unit connected to Conveyance System: Yes/No

{¢) Discharging into. Sxvs sevst

. U'\AW\‘AQa Sawlate, Wﬁ@%ub Mined

No.L2Capacity.

TG KVAL Acoustic: Yes/No s
Stack Height,..”.... (Above G.L)......(Above RL)

..........................

.........................................

...........................................
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. I . VOLL LD
I8, Dretail of Power Connection : efthal e %4, (0
. &

19, Whether Unit found in Operation ¥ es/No
20, Staws of Registration under Plastic : Lt AR

Waste Management Rules, 20160 /
21, Whether Generating Hazardous Waste @ Yes/No
22, Details about Hazardous Waste

(2)  Status of Authorization {if

any}
(b)  Display Board Provided : Yes/No
(¢)  Whether Hazardous Waste : Yes/No
is stored in Leak proof
container
(d)  Whether container marked with @ Yes/No
specified label .
©) Whether container stored kept : Yes/No NA’
in an isolated area
63 Whether Hazardous Waste is : Yes/No

being stored on pucca floor &
in covered area

(g). Whether date on which storage Yes/No
began indicated on each :
container

(h)  Whether daily record of
Hazardous Waste maintained in
Form-3

Yes/No

(i) Category of Hazardous
Waste as per the Schedules
1,11 and 111 of these rules

G) " Authorized mode of disposal
or recycling or utilization or
co-processing ete.

(k). Quantity (Ton/Annum)

Remarks (if Any)
v ern 0"*\ kTN ac v C\"ﬁ‘ aul"‘l AN A
© et perord i iy g TSRy s
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airty Ade dy apicion Worfiom n Wo sty Garmenly SKWHesy (Aeloiirg
Cwﬁ.’«o}’r’ vo%\“vé (‘*OC\WZ bl &zt&/\\vyg wo\ b\w)

@ o c’aef\v;j I \«Mvm’(\‘ .
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R O TTTTRELIE POTLUTION CONTROL CONMITIFE
R —— DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELII)
‘{‘B! A& SN ELOOR ISHT BUILDING KASHMERE GATE DEL{16
NP e visit stz http/idpee.delbiigovnicin |
Inspection Report /

1. Name & Address of the Unit : M/s B“”ﬁ”‘jl“u"llj"ﬁ ,,,,,,,,,,,,
..f’,\v.{,.w:‘:.f’!:!’?.ézm;t.K}.y.»'fvf%’,?:‘ﬁ,.’?:«Q.:.%{ th,

............
...........................................

2 Owner/ Partner’s Name & Contact : 6 X\j&h M e S;‘"‘ﬂ R QQ{ A 3“100} § ©
Details(Phone & E-mail)

3. Date of Inspection S 23 oél;w*z, D e,

* 'Srt’;’;":ffl’lfssg’f;ﬂ‘ L 200 PP
End of Inspection : y ....... TrROpM L. e

5. Name & Designation of the Persons S KW\ 0{‘16’? Ny %‘%ggi;%?) -

contacted at the industry

6. Kind of Industry : Light Englagering. . Work........

) - 1
7. Product & Capacity : v—%{"?’\”wqﬁ"m’% F@""WWH\ %1%'
: 4
8. Main Raw Materials D . MM ..... C M.S Aoum, SWB

9. Water Polluting : Yes/No ETP Installed : Yes/No
10.  Air Pollution : Yes/NG ™ ECS Installed : Yes/No .
11 Details of Stack Height : {Above G.L.)............ (Above R.L.).......... '
(Furnace/Boilers/Others) ' : : .
12.  Type of Fuel Used ) P S N, P‘ ............... G,
13, A. Source of Water Supply oy / DI élNDMC/DSHDC/Borewéll/Tankers/Othéf{
B. Effluent Discharge : (a) Domestic/ Trade Effluent

(b) Unit connected to Conveyance System: \,’esto

(c) Discharging into,..o(‘.ee*?.f’.’f,...,.,...; .........
14, Status of Consent {If Any} : \)(&LW\VQ‘C“}%OH X
15.  D.G. Set(s) {if Any} ' : Nof¥ACapacity..=7....KVA. Acoustic: Yes/No
Stack Height. /V/Y...(Above G.L)......(Above RL)

6. PlotArea 58 g yand . Capprod)
.17 Labour : é@ﬂ”ﬂbxﬁ .............. S,

2=pown
y . .
18, rﬂaginncry s eveeres EOT N T T % R
) 1 s
|- Mr\ﬁ " d\*!‘\‘g
ereans ST ML G NN Tireiivessienns
et esere sy rrevaay R T T T T T T S R T RTAN
v
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{9, Detail of Power Connection ; .
el e 152 602011,
2, Whether Unit found i Operation : K;f\:n
2L Statusof Registration under Plastic D v
‘ Waste Management Rules, 2016
22 Whether Gencerating Hazardous Waste Yes/No
23, Details about Hazardous Waste
(2) ' Status of Authorization {if : T
any)
(®)  Display Board Provided : Yes/No
() Whether Hazardous Waste : Yes/No
is stored in Leak proof .
container
(d)  Whether container marked with - Yes/No
specified label /
(e)  Whether container stored kept Yes/No { N/
in an isolated area
6] Whether Hazardous Waste is : Yes/No !
being stored on pucca floor & |
in covered area
(g)  Whether date on which storage Yes/Ne
began indicated on each |
container
(h)  Whether daily record of : Yes/No )
. Hazardous Waste maintained in
‘Form-3

(1} Category of Hazardous
Waste as per the Schedules
LIt and III of these rules

(j)  Authorized mode of disposa]
or recycling or utilization or
co-processing etc.

(k)  Quantity (Ton/Annum)

Remarks (if Any)
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T Tae AETAY f""“jﬁ }«éfi&ﬂv“mg of Ramhslla fe developmenk  firica,

. A
» {j}'} i
- Uik lien (\“’/tk}‘“f

\A_Q O Cete \.-;) 5‘8“3§Ur£’$, Name & Designation of inspecting
{;}{ ;_,,,,,_M«y officials (urd y D
i 16(‘@};« }[ @Qﬁg/lﬁ{:"{)\?‘{;
tE )f'y\a
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7. Balaji udyog
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10.

1.

12.

13.

14.

15.

16.
17.

18.

191

s PR

. DELHI POLLUTION CONTROI, COMMITTEE
ll)hlulln\‘:!z'rz\u;wr OF ENVIRONMENT (GOVT, OF NCT OF DELI)
&S FLOOR ISBT BUILDING KASHMERE GATE DELII-G

visit us af : ip://dpec.delhigovi.nicin

Inspection Report

Name & Address of'the Unit

Owner/ Partner’s Name & Contact
Details(Phone & E-mail)

Date of Inspection

Time of inspection
Start of Inspection

End of Inspection

Name & Designation of the Persons
contacted at the industry

Kind of Industry
Product & Capacity
Main Raw Materials
Water Polluting

Air Pollution

Details of Stack Height
(Furnace/Boilers/Others)

Type of Fuel Used

A. Source of Water Supply
B. Effluent Discharge

Status of Consent {If Any}

D.G. Set(s) {if Any}

Plot Area
Labour

Machinery

.........................................................

..... M S B
v —
Yes/No ETP Installed : Yes/No
- L
Yes/No ECS Installed : Yes/No
(Above G.L.)............ (Above R.L)..........

DJB/NDMC/DSIIDC/Borewell/Tankers/Others
(a) Domestic/ Trade Effluent

(b) Unit connected to Conveyance System: Yes/No

...... 150, 2/ yend., . (appren)

....... 10, Laboun, . (approx)-ondemad

.........................................................

.........................................................

.........................................................
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‘ 19, Detail of Power Connectioy
. "
CA o= jooilly 27
) N oy . S . " .
20, Whether Unit found i Operation W&/No
21. Status of Registration under Plastic : NA
Waste Management Rules, 2016+ - E
22, Whether Generating Hazardous Waste : ch/N:M |
23, Details about Hazardous Waste
==ars avout Hazardous Waste
(@) Status of Authorization {if o
any) o memulo
(b) Display Board Provided Yes/No
{©) Whether Hazardous Waste Yes/No N A
1s stored in Leak proof
container
(d)  Whether container marked with Yes/No
specified label
()  Whether container stored kept Yes/No
in an isolated area
(®  Whether Hazardous Waste is Yes/No
being stored on pucca floor &
in covered area
(2)  Whether date on which storage Yes/No
began indicated on each
container
(h)  Whether daily record of Yes/No
Hazardous Waste maintained in
Form-3 ‘
(1) Category of Hazardous
\Waste as per the Schedules
LI and I1I of these rules
\ﬁ‘ /
()  Authorized mode of disposal : {
or recycling or utilization or /
co-processing etc. /,//
(k)  Quantity (Ton/Annum) :
Remarks (if Any)
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derdraley -3 2138 & 49 Signatures, Name & Designation of inspecting
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The Commissioner, MCD
DroSPAM, Civie Centre, Minto Rd,
New Delhi -110002

Sub: Hon'ble NGT matter in OA No. 155/2024 titled “Mahavir Singh vs. GNCTD™ Reg. Hlegal
Dumping and Burning of Plastic and E-Waste at various location in West District of Delhi.

This has reference 10 Hon'ble NGT matter in OA No. 1552024 titled “Mahavir Singh vs.
Government of NCT of Delhi™, wherein allegations have been made regarding the illegal burning and
dumping of plastic and electronic waste at the following locations in the West and South-West
District of Delhi:

a) Nerula Road, Ranohola Extension, New Delhi - 110041
b) Jharoda Kalan, New Delhi - 110072

¢) Bakkarwala Road, Mundka. New Delhi - 110041

d) Tikri Kalan, New Delhi

In compliance to the Hon’ble NGT order, inspections were conducted by officials of DPCC at the
aforementioned locations along with the coordinates provided by the complainant in the NGT matter
on 16.05.2025 & 23.05.2025. The following observations were made during the inspection:

A. Nerula Road, Ranohola Extension, New Delhi — 110041;

. The inspection team visited Nerula Road, Ranhola (Coordinates; 28.661221°N,
77.039858°E). At this site a big plot measuring approximately 2000-2500 square
yards was observed with a tin shed in the corner, where plastic scrap was found
stored in very large quantity in a unit. The site is located in residential area near
Dada Ramher Dharamkanta. A worker present in the unit informed that Sh.
Jasbeer Lakra (8178795530) is the owner of this site. He also informed that their
activity is limited to the segregation and storage of plastic scrap, which is then
transported to Bhiwani, Haryana for further processing. No evidence of plastic
burning was found at the site. :

If.  In addition to the above coordinates mentioned at | above; 02 units namely, M/s
Arjun Plastic, Plot No. 76, ground floor, Village Ranhola, Nangi_ni Pole No.
MDKR-400, Near Harijan Basti, Delhi-110041 (email-arjunplastic L'é' email.com)
& M/s Shir Balaji Enterprises, House No. 176, Pole No. 36, Village Ranhola,
Near Balmiki Mandir, New Delhi-110041 were also found engaged in the similar
activities as observed from outside. However, the persons present did not allow
the officials to inspect them (coordinates- 28.66123N, 77.03978E).
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B. Jharoda Kalan, New Delhi-1 10072

L

Several units were faund engaged in the activity of storage and segregation of
plastic medicine bhottles, syvinges, cte, in oan open plot in residential arca of

Jharoda village (coordinates ~28.00784N, 76,9543 113),

11.

1L

Several units were found engaged in the activity of storage, transportation of
plastic serap in agricultural fand in Baba Haridas Geetanjali Enclave, Jharoda
Kalan Village (coordinates - 28.66708N, 76.9558815).

Huge amount of plastic Serap was found stored alongside the newly constructed

highway along Mungashpur Drain and BL Bhardwaj Charitable Hospital Road in

Baba Haridas Nagar, JTharoda Kalan (coordinates- 28.662978, 76.960590 provided
by complainant).

C. Bakkarwala Road, Mundka, New Delhj — 110041;

L

The team inspected multiple sites along and near Bakkarwala Road. A large
duantity of plastic scrap was found scattered along the roadside, inside the drain

and even on the ground meant for ‘Chhath Pooja’ (Coordinates: 28.666820°N,
77.039024°F provided by the complainant).

D. Tikri Kalan, New Delhi:

L.

II.

IV.

The team inspected various sites located on and around Firni Read, Tikri Kalan
and it was observed that there are multiple locations in residential areas of Tikri
Kalan where plastic Scrap was found dumped in a vacant plot alongside fimni road
(coordinates- 28.66368N, 77.04223E).

02 units were found operational in the activity of “segregation and washing of
plastic scrap” and “storage and segregation of plastic syringes and medicine
bottles” in residential areas (surrounded by several vacant plots) alongside firni
road near Shamshan Ghat (cremation ground), Tikri. These 02 units were being
operated by Sh. Shamsher (7827619510) and Sh. Rajbir respectively
(coordinates- 28.68139N, 76.97281E).

A large amount of Plastic waste was found dumped along the PVC road, Tikri
Kalan and on the water logged open plot along the road. (coordinates-
28.68491N, 76.96485E)

A very large well established PVC market, Tikri was found on DDA land, where
more than 50 units were present and all were observed to be engaged in the
activity of “collection, storage, segregation and transportation of Plastic scrap”.
Almost in the whole market area, plastic scrap was found illegally dumped on the
roads outside all of the units creating encroachment on public land and vacant
plots (coordinates- 28.67108N, 76.96709E).

Also, on the outer side of PVC market, Tikri Kalan, a unit M/s Kaushiki Plastic
was found engaged in the storage and segregation of plastic scrap, with trucks
being loaded on-site. It was a very large facility comprising multiple units
operating within the same premises. A significant quantity of plastic waste was
being stored in open areas without boundary enclosures (coordinates-
28.67833N,76.96589F).
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V1. {\Im‘ mm}x}i mlu,:r units (*nu‘mi outside of the PVC marked boundary area engaged
f:::1;;;;1’5:;}'11)’??{0??@)&?? ni}pimitiu serap ahu}gsidc Firni Road, Tikri (coordinates-
;{:{imm: » 70973T0L). Details of 02 unit owners present at the site are as

* Mr. Rahul (Contact; 9205476726) ~ engaged in storage and trading of plastic
serap.

¢ Mr, Naveen (Contact: 8178495873) and Mr. Vikas (Contact: 99109129%4) ~
both involved in open storage of plastic waste.

VIL.  On agricultural land alongside Firni Road, Tikri, a unit was found in the middie
of agriculture fields engaged in the activity of  plastic scrap storage
(Coordinates: 28.67423°N, 76.96000°F).

VIIL. At a location near PVC market, Tikri, plastic waste was found dumped on vacant
- plot along the road and remains of burnt waste was found (Coordinates:
28.66525°N, 76.95749°E).

IX." Many units (appox. more than 20) were found engaged in the activity of PVC
insoles/Shoes upper and soles/ soft PVC units were found on the outskirts of PVC
market, Tikri, along Firni Road, near Shree RamchanderJi Dharam Kanta. Very
large quantity(several tonnes) of PVC and rubber shoe soles were found kept
inside the temporary structure units, encroached on road, in open plots. Many
trucks were seen carrying these PVC/rubber soles in and out of the area. Almost
in the whole street, PVC/rubber sole scrap was found illegally dumped on the
roads outside all of the units creating encroachment on public land and vacant
plots (coordinates- 28.67766N, 76.96875E).

The Hon’ble Supreme Court in its order dated 07.05.2004 in Writ Petition WP(.C) Nq. 4677 of: 1985
titled as “M.C. Mehta Vs. Union of India & Others”, directed that all industrial units operating in
non-conforming/ residential areas of Delhi in violation of the Master Plan of Delhi have to be closed

down/ shifted by the concerned land-owning agencies. |
In view of the above, you are kindly requested to look into the matter urgently and direct the

earliest.
et
Ajeeta Agrawal
_ (Additional Director, CMC-VI)
: ‘ i ' - Floor, Vikas
Copy to: . Authority (DDA), DDA B-Block, Ist s
1. Viee-Chairmas, e Dagg)zpsx?fg ttak:: necegary action at your end as per MPD for the

S o Nﬁ‘r}’ Pc“:i» end ATR to Hon’ble NGT directly with a
areas/points pertaining 10 ¥
copy to DPCC.

2. Masterfile, CMC-VI

our department and s
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E.File No.: DPCC-H013/4720258-Lepal/ 453 - €5 Date: 18/0¢f 30p5

To.
Vice-Chairman,
Delhi Development Authority (DDA)
DDA B-Block, Ist Floor, Vikas Sadan, INA,
New Dethi-110023

Subject: Hon’ble NGT matter in OA No. 155/2024 titled “Mahavir Singh vs. GNCT'D": Reg. Hlegal
Dumping and Burning of Plastic and E-Waste at various location in West District of Delhi.

SirMadam, o
This has reference to Hon’ble NGT matter in OA No. 155/2024 titled “Mahavir Singh vs. Government of

NCT of Delhi”, wherein allegations have been miade regarding .illegal burning and dumping of plastic and
electronic waste at various locations in the West and South-West District of Delhi.

In compliance to the Hon’ble NGT order, inspections were conducted by officials of DPCC at ‘«anous
locations on 16.05.2025 & 23.05.2025. During the inspection on 16.05.2025 at the New PVC Market in
Tikri Kalan (Coordinates: 28.67042°N, 76.96453°E), the following observations were made:

¢ A board was found installed at the starting of the market that the land pertains to Delhi Development
Authority.

e Large-scale dumping of segregated plastic waste is taking place at the site.

¢ Illegal encroachment and dumping of waste materials on public roads and open spaces were observed.

e A significant number of trucks and other heavy motor vehicles were found transporting plastic waste
to the said site and found unloading on public place such as roads and open plots.

The Hon’ble Supreme Court in its order dated 07.05.2004 in Writ Petition WP(C) No. 4677 of 1985 titled as
“M.C. Mehta Vs. Union of India & Others™, directed that all industrial units operating in non-conforming/
residential areas of Delhi in violation of the Master Plan of Delhi have to be closed down/ shifted by the
concerned land-owning agencies.

In view of the above, you are kindly requested to look into the matter urgently and direct the concerned
officials to take immediate and necessary action at their end as per Master Plan Delhi and submit an Action
Taken Report (ATR) directly to the Hon’ble NGT, with a copy to the DPCC at the earliest.

ol

Ajeeta Agrawal

“ (Additional Director, CMC-VI)
COpy 1o:

1.The Exec‘fﬁve Engineer (DDA), Delhi Development Authority, WD 7(DMD 5), DDA, Paschim Vihar,
New Delhi - 110063,

2.Masterfile, CMC-V]
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